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Mr.Padhi,learned Counsel for the Applicant undertakes 

to file the required postabes for Service of xx a copy of this 

order on the Respondents by Regd.POSt with Ai) by 24..4..2002. 

On the event of filing of such postages, the Registry is 

direct& to send copy of this order by Regd,post with AD 

to the Respondents. 
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